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1d, Counsel\ for both the parties are presant. At the
very outset, the Ld. éounsel for the appllcants has submitted that

the reliefs as pray,ed\{for by the applicants have since been granted

by the respondents., 'I“herefore, he would not be pressing this 0.A,

Keeping in view the. re‘ﬁ.iefs as prayed for by the applicants hav&\g

already been granted b“y the respondents andfi:he same ere not being
%
_ pressed by the 1d. Counsel for the applicants, the O.A. stands

dismlssed as having fbecome infructuous.

| Memberf(.sA) , . /.[

DKN \




